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Stateless Persons of Indian Or~ in 
Ceylon 

( Shrl Maheswar Naik: 
•912. ~ Shri Vasudevan Nair : 

L Shrl P. R . Cha kravertl : 

Will the Prime Minister be pleaseb. 
to state: 

(a) whether Ceylonese Government 
have agreed to hold talks with Gov-
ernment of India at official level ~n 
the question of Stateless persons of 
Indian origin in Ceylon; 

(b) if so, whether a date has been 
.agreed upon; 

(c) the number of people of Indian 
origin now re.siding in that country 
and how many out of them have so 
far been gra.nted Ceylonese citizenship 
rights; and 

(d) t he policy of the Government 
of India in regard to the future of 
those people of Indian Origin who 
have been rendered Stateless? 

Th e Minister of State in the Minis-
t ry of Exterul Affairs <Sbri.mati 
u k.shmi Menon>: (a) The Govern-
ment of Ceylon have not yet appro-
ached the Governmenl of India for 
discussions at official level on this 
question. 

( b) Does not arise. 

(c) No accurate statistics regard"mg 
the number of people of Indian orlJin 
now residing in Ceylon are available. 
The number of -those who have been 
registered as Ceylonese citizens upto 
the end of February 1962 is 1,32,312. 

(d) The Government of India are 
of the opinion that t.his matter should 
be discussed with the Government .,f 
Ceylon and settled in agreement with 
them. 

Headquarters of Nap Bostlles 

•sis (' Sbr i D. C. Sharma: 
· '"\. Sbri Bbapat .Jba Asad: 

Will the Prime Minister be pleased 
to state: 

(a) whether the Headquarters .,f 
Noga hostiles was captured by Sec\.,. 

rity Forces during their recent opera-
tions in Nagaland ; and 

(b) if so, the number of persons ar-
rested in the operations, the ammuni-
tion and proper~i~s captured and the 
details of the documents seized? 

Tbe Minister of State in the Minis-
try of External Affairs (SbrimaU 
Lakshmi Menon): This question will 
be answered subsequently by the Mi-
nister of Defence. 

Revision of ThJrd Plan Allocations 

• ts2. Shrl B ar ish Chandra Mathur : 
Will the Minister of Pl~ be 
pleased to state: 

{a) whether Third Plan allocations 
in respect of coal, oil, power and 
transport have been revised; and 

(b) if so, the up-to- date position? 

The Minister of Pla.nninr and Labour 
and Employment CShrl G. Nanda): (a) 
and ~). Financial allocations have 
not been revised so far. 
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